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foodgrains including freight imported 
oa  d m n m in t  account in 1987 upto 
Slit October It about Hr 149 erases.
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Transport Problem la Himachal 
rralM h

1254. Shri T. S. Fannar: Will tbe 
Minister of Transport and Coamunri*
cations be pleased to state:

(a) whether Government are aware 
that title bumper KacWii fatal potato 
crop in Tehsil Frebbad, District Sir- 
mur, Himachal Pradesh, could not be 
brought to the markets from Saraban 
and nearabout places on the Simla 
road because of lack of transport 
facilities;

Uk) whether it la a fact that tbe 
Transport Department would not aop- 
ply tracks antea tha growsrs agr«ad

to pay empty haulage from Nahan to 
Sarahan; and

(c) whether it it a tact that no 
private or public operator can ply 
any truck for hire on that road ie. 
Simla route?

The Minister of Transport and Cocoa- 
nraaicsttoBs (Shri L d  Bahadar 
Shastri): (a) No complaint regarding 
lack of transport facilities for tbe pur
pose mentioned by the Hon*ble Mem
ber has been received.

(b) No.
(c) Yes.

Theft of Telegraph Wferea
1255. Shri Raghonatb Singh: Will

the Minister of Transport and Cota- 
ratmieatlons be pleased to state how 
many cases of telegraph and telephone 
wire cutting and theft were reported 
or detected during last three months?

The Minister of Transport and Com
munications (Shri Lai Bahadur
Shastri): No, of copper wire theft 
cases reported or detected during the 
past three months (viX-, August to 
October, 1957):—1153.

Semaria Ghat Accident
1256. Shri Bibhuti Mishra: Will the 

Minister of Railways be pleased to
state:

(a) how many suits and for what 
amount in respect of Semaria Ghat 
accident on the 7th September, 1955 
are pending before the courts and 
what is the extent of claim;

(b) whether any amount was re
covered by sale of salvaged sugar;

(c) if so, whether it was given to
the consignors;

(d) if not, why not;
(e) the amount which the Railway 

has spent over the suits in that con
nection and how much more they 
expect to spend over the litigations; 
and

(f) whether any terms of compro
mise were offered to the parties?




